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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 7th February, 2025

S.0. 671(E).— In pursuance of sub-section (5) of Section 3G of the National Highways Act, 1956 (48 of
1956), the Central Government hereby appoints the Officer mentioned in column (2) of the Table below, to be
Arbitrator for the purpose of the said sub-section, who shall exercise the powers conferred and perform the duties
imposed, on an Arbitrator by or under the said Act within the local limits of his respective jurisdiction as specified in
column (3) and (4) of the said Table. Sub — Section (6) & (7) of Section — 3G of the Act shall be taken into
consideration while passing awards by the Arbitrator.

Table
| SI. No. H Designation of the Officer || Revenue District || State |
L @ 2 | 3) | 4) |
1 ﬁ?zléer;;c:)raznd District Magistrate, e NIZAMABAD TELANGANA

[F. No. Lr. No. 04/DCE/EE/DEE3/AEE/2023-24 dt. 13.06.2023]
ABHAY JAIN, Director
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